
791 Written Answers DECEMBER 16. 1992 Written AnswefS 792 

taken to deal with problems arising out 01 

uncertainty in supplies from the erstwhile 
USSR. For resolving this prOblem and some 
ot"'er connected issues a team of official!: 
from Cll had recently visited the plants of the 
manufacturers in CIS. 

Foreign Exchange Reserves 

3143. SHRI SANAT KUMAR MAN· 
DAL: 

SHRt MJ'.DAN LAL KHURANA: 

Wtllthe Minister of FINANCE be pleased 
to stale: 

(a) whether tha foreIgn eXChange re-
serves dropped sharply at the end o! Sep-
tember, 1992 and again at the end of Octo-
ber. 1992: and 

(b) if so. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (aj and (b). Yes. Sir. The 
major factors contributing to this fall during 
Ihesetwo months were: bunching-upol debt 
s .. rvice payments; settlement of transac-
tions with Asian Cle:uing Union and revalu-
ation of the reserves level at the end of the 
months based on dE:preciated rates of other 
currencies vis-a-vis dellar. 

industrial Accidents 

3144. SHRI PARASRAM BHARDWAJ: 
Will the Minister of LABOUR be pleased to 
stale~ 

\a\ \t\e t\umbef 0' ,ndustrlal aCCloents 
\ha\ totM<. p\ac:;e ,n \"e COUfI\t'1, du;\t\~ ~ac" 1;)\ 
the last three years Slale-wise', and 

(b) the steps t<lken by the Government 

or propoSed to be taken 10 reduce such 
accidents? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) ano (b). The 
,"formatIon is being collected and will be laid 
')n the Table of the HOUSEl 

[ rranslationj 

Projects/Schemes from Madhya 
Pradesh 

3145. SHRI SHIVRAJ SINGH 
CHAUHAN: Will the Minister of SURFACE 
TRANSPORT be please to state: 

(a) the number 01 pro!ects/schemes 
iYln9 WIth the Unton Government tor ap-
oroval pertaining to Madhya Pradesh: 

(b) the actIon taken so far In each case, 

Cc) whether the Government propose 10 

aCCOrd approval to these projects: 

(d) if so, the time by which these would 
be approved: and 

(e) if not. the reasons therefor and the 
details in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRt JAGDISH TYTLER): (3) to (a). 87 
Schemes were forwarded by the Govern-
ment ot Madhya P,adesn against the aug-
mented Central Road Fund Programme. In 
the at:>sence of actual augmentdtion, five 
s.c,",<emes were approved against the free 
balance available for Madhya Pradesh upto 
3' .3.1992. Remaining 82 schemes can only 
be considered as and when actual augmen-
tation of Central Road Fund takes place. 
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In addition, six schemes have been 
received under the Centrally Aided Pro-
gramme of Roads of Inter State or Eco'lomic 
ImportancefortheSthPlan. Theschemestc 
be taken up under this programme are yet to 
be finalised in consuhation with the appraisal 
agencies, keeping i" view th~ allocations 
earmarked for the p~rJ:Ose, inter-se Priority 
of works on all-India basis and norms laic 
down for the purpose. h is, therefore. too 
early to specify the extent of proposals in 
Madhya Pradesh t!"oat can be accommo-
dated during the 8th Plan. 

27 projects estimates on National High-
,ways in Madhya Pradesh have been re-
ceived. These estimates are yet to De proc-
essed for sanction keeping in view technical 
feasibility of propos31s inter-se priority of 
various works and overa'll availabi!ity of funds 

1 Englishj 

Profit by CCL 

3146. SHRIANANDRATNAMAURYA: 
Will the Minister of COAL be pleased to 
state: 

(a) the profit or losS made oy Central 
Coalfields limited during the last three years: 

(b) the performance of the company 
during the first seven months of the current 
financial year: ana 

Ie) the steps being taken by the Gov-
arnment to earn profit and to overcome the 
difficult mining position in C.C.I. companies? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COAL (SHRI S.B. NY AM A-
GOUDA): (a) The profits/losses made by 
Central Coalfields ltd. during the last three 
years were as under: 

Profit (+) I (Loss) (-) 
(Rs in crores; 

(Before contribution to Coal Price Regulation Accountsi 

1989-90 (+ ) 11.51 

1990-91 21.04 

1991-92 i+) 135.59 

(b) During firsi seven months of 1992- iii) EffectIve control at cost at produc-
93, CCL achieved a production of 14.63 liOn so as TO nave an adeQuate 
million lonnes against its annual target oi margin tor sustained growth . 

. 32_00 million tonnes. The profIt and loss 
ligures wiD be available only after the ac- (iii) Implementatlono'''CashandCarry 
counts are finalised and audited for the 
complete financial yea. 1992-93. 

Cc, Various SfFPS faleen fa reduce the 
losses etc_ are: 

(I) Increased proouclion and produc-
tivity. 

Sclleme' for bener sales reahsa-
tion ot C(".3i 

(IV) Improvea manpower planning "'-
elUding re-depioyment of surplus 

labour and lestrlcting the intake 01 
:'lew hanos against vacancies 
caused by natural wastage. 




